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TET ST AT |Heqs TTSrhT<, 77 (ST g-orsi qarfashir L= & orfad &9 § J&qa i STt sfiw
IHH I SATYTY ATAHRIAT 3T STTUI ST FTeAHT TTTErRTLY, SAraal &l AfeTd =9 § 27 fheT faferes Toaw
FT A ST T AT T 37 UHT iy it qAaTe 3 TET JAT THT &Y = 2 F T4, T Fre
2T, ST Feqw ATTERTLT STa9T qH, SA<eT ZTT AT AT SATTTAT ] SAATT T FHAT AT AT Y T

I sAferfea &t e 3 it IT-4TRT (2) F Tf werw wrfersTe grer AT A e oft sraer sifaw

T |
TH ATAGAAT 6 AN AT ATAT I o6 L@ AT AT A T&TH TTIEHTLN & I FIATAT H JTAE
2 oY 39 RRaas =feat g [Adveror foha ST aaar 2 |

ATAT

ALEE TS & AT oot # NH143AG & .. 37.400 7 .41, 85.560 (=t o=t
& T 1. 33.25 & f.#1. 58.05) (ST -3 TaTierawTet TA=T) * fory st it S ATedt HL=aw ofea

AT HLAAT Algd A 7 dferT @

TS T ATH: ARES S =T 9T =T

wAF || FaEor e T CREIRE T R TR A T (I (R S T &

HeaT (RISIRESIE) (FFAT)

1 2 3 4 5 6

ATH T AT =T
T HT A gRETHAT

1 1 ;:)'a (T Tt e 0.0042 ( T#T ) 0.0016997
2 159 gr&(w ST TEATAT 1.4012 (THT) 0.5670579
3 16 ;:;0 (T ST AT 0.0191001 ( T#¥ ) 0.0077297
4 1685 st () el 0.0652001 ( T#Y ) 0.0263861
5 1807 AstT (3reT) carcll| 0.1392001 ( T#T ) 0.0563335
6 1808 st () el 0.0514 ( THT ) 0.0208013
7 1809 EEINESED) e Il 0.0939 ( T#T ) 0.0380008
8 1810 EEINESED) zrE 0.2292999 ( TFY ) 0.0927964
9 1811 EEIERED) Tt T || 0.5180995 (UET) 0.2096722
10 1812 EEINESED) arE |l 0.6352002 ( TFY ) 0.2570619
11 1813 st () cacdl 0.3107999 ( T#T ) 0.125779
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12 1815 EEIREEED el 0.0050001 ( T ) 0.0020235
13 1816 BEINREL zre il 0.9571987 ( T#< ) 0.3873735
14 1817 ﬁ(w et wfew || 0.0292001 (THT) 0.0118171
15 1819 ﬁ(w ST ST 0.0636999 ( THT ) 0.025779
16 1823 EEIREEED e |l 0.7157993 (T ) 0.2896803
17 1824 EEIREEED =g |l 0.1365 ( T ) 0.0552408
18 1825 st (Y) cacll 0.4034995 ( T#T ) 0.1632942
19 1826 AT () cadll 0.4400011 (T ) 0.1780656
20 1827 At (L) cdll 0.4605005 ( TH ) 0.1863618
21 1829 EEIREEED agdl 0.0027001 ( T ) 0.0010927
22 1842 At (L) el AT || 0.1500001 ( THT ) 0.0607042
23 1858 EEIREEED AT TET 0.0121 ( THT ) 0.0048968
24 1861 ST (Y) Al 0.1130001 ( T=T ) 0.0457305
25 1862 EEIRERED calll 0.11 (THT) 0.0445164
26 1863 AT (e LT 0.3506003 ( T ) 0.1418859
)
27 1864 AT () ZiE |l 0.1873999 ( T=Y ) 0.0758397
28 1870 ST (3e) Al 0.2439001 ( T#T ) 0.098705
29 1871 EEIRERED calll 0.2618 (U= ) 0.105949
30 1872 REINCRED) cdll 0.5046004 ( T ) 0.2042088
31 1873 REINCRED) cdll 0.1386999 ( T ) 0.0561311
32 1874 EEIRERED calll 0.0599 ( THT ) 0.0242412
33 1876 BEIERED) el 0.2316 ( T=Y) 0.0937272
34 1877 EEIRERED calll 0.2265 ( TET ) 0.0916633
35 1878 REINCRED) cdll 0.2341001 (TR ) 0.094739
36 1879 REINCRED) cdll 0.2112001 (TR ) 0.0854715
37 1880 st (Y) il 0.2551011 ( T#T ) 0.1032376
38 1891 ;:)m (T ST AT 0.1181 (=) 0.0477944
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39 19 At () agdl 0.0903 ( T ) 0.0365439
40 1909 REINCRED) cdll 0.0096999 ( T ) 0.0039255
41 1910 EEIREEED cgdll 0.4183008 ( T ) 0.1692837
42 1912 BEINERED) el 0.3715 (T=Y) 0.150344
43 1913 REINCRED) cdll 0.0039 (U= ) 0.0015783
44 1915 ST () Al 0.8126007 ( T#T ) 0.3288547
45 1916 st (Tr) el 0.1941 ( T=Y) 0.0785512
46 1918 EEINCRED) agdl 0.0095 ( T ) 0.0038446
47 1920 EEIRERED =g |l 0.0036 ( THT ) 0.0014569
48 1938 x(w AT AT || 0.0895999 ( THY ) 0.0362606
49 1959 AT (T T 0.071 (=T ) 0.0287333
)
50 2 ﬁ(ﬁﬁw AT ATAT 0.4100007 ( T=T ) 0.1659247
51 20 EEIRERED 4 I 0.1415001 ( T=¥ ) 0.0572643
52 21 EEIREEED T I 0.0122001 (TR ) 0.0049373
53 2167 REINCRED)! AT HRw 0.0042 (T ) 0.0016997
54 2168 AT () ZiE |l 0.2507002 ( 7Y ) 0.1014569
55 2169 IEEIREEED e |l 0.0465 (TFT ) 0.0188183
56 2171 EEIREEED el 0.7530002 ( T ) 0.3047349
57 2172 AT (T T 0.2171001 ( U= ) 0.0878592
)
58 2173 ﬁ(w T HiEw 0.1257 (=Y ) 0.0508701
59 2174 AstT (3reT) carcAl 0.2578 (T#Y ) 0.1043302
60 2175 ﬁ(w et wed || 0.0554001 (THT) 0.0224201
61 2176 st (Y) Zre |l 0.0713 (T=T) 0.0288547
62 2179 EEIREEED e I 0.0954001 ( 7Y ) 0.0386079
63 2180 st (Y) carcll 0.2259001 ( T#T ) 0.0914205
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64 2181 REIEEED) carcll 0.2573003 ( T#T ) 0.1041279
65 2182 EEIREEED g |l 0.1312 (THT ) 0.0530959
66 2184 AT () AT Ffew || 0.1094001 (THT ) 0.0442736
67 2185 BEINREL il 0.6705009 ( T#< ) 0.2713476
68 2188 EEIREEED g |l 0.1422999 ( T=Y ) 0.057588
69 2195 AT (T T 0.1257 (=T ) 0.0508701
)
70 2202 REIRCSED) 2 | 0.0721001 ( T#< ) 0.0291785
71 2203 EEINCRED) T | 0.3655004 ( T ) 0.1479158
72 2204 REIRCSED) cdl 0.0659999 ( THT ) 0.0267098
73 2205 AT () cgdll 0.2263999 ( THK ) 0.0916228
74 2206 EEIREEED =g |l 0.0311 ( T ) 0.012586
75 2209 EEIREEED =g |l 0.0201999 ( T=¥ ) 0.0081748
76 2211 st (Y) carcdl 0.6217011 ( T#T ) 0.2515985
77 2212 EEIRERED 4 I 0.0249 ( THT ) 0.0100769
78 2214 REINCRED) e Il 0.0148999 ( T ) 0.0060299
79 2216 EEIRERED 4 I 0.0867 ( THT ) 0.035087
80 2236 At () ZiE |l 0.5572006 ( 7Y ) 0.2254958
81 225 ;:)'a (T ST HETAT 2.8225 (THT ) 1.14225
82 225 ﬁ (T ST AT || 0.5423005 ( THY ) 0.2194658
83 2271 EEIREEED e |l 0.2263999 ( THT ) 0.0916228
84 2274 EEIRERED calll 0.0018001 (T ) 0.0007285
85 2275 REINCRED) 2 | 0.1816 (U= ) 0.0734925
86 2276 AT () aull 0.2453001 (T ) 0.0992716
87 2277 EEIREEED Tl 0.0600001 ( T=Y ) 0.0242817
88 2278 REINCRED) cdll 0.0600001 ( T ) 0.0242817
89 2279 AT () agdl 0.1127001 (T ) 0.0456091
90 2280 REINCRED) cudl 0.0293001 ( THX ) 0.0118576
91 2282 AT () el 0.0175001 ( T ) 0.0070822
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92 2288 ﬂ( 1 T AT 0.1323001 ( T#¥ ) 0.0535411
93 23 EEINESED) 2 I 0.2098 ( THT ) 0.0849049
94 2305 EEEED! are |l 0.0556 ( T#T ) 0.022501
95 2306 BEINERED) el 0.1098999 ( T ) 0.0444759
96 2307 REIEEED) T | 0.3114992 ( T#T ) 0.1260623
97 2308 EEEED! arz 1l 0.2032 ( T=T ) 0.0822339
08 2311 A ( T 0.1921 (U= ) 0.0777418
)
99 2312 A ( T 0.0872999 ( THY ) 0.0353298
)
100  ||2313 EEIESRED) il 0.2430999 ( TFY ) 0.0983812
101 2314 EEIRED! aell 0.2291 ( T=T ) 0.0927155
102 ||2353 EEEED! a1z |l 0.034 (T=T ) 0.0137596
103 ||2355 st (Torft) e Il 0.3031003 ( T#¥ ) 0.1226629
104  |[2356 EEEED! aedll 0.4967995 ( THT ) 0.2010522
105  ||2357 EEIESED) arz |l 0.0420001 ( TFY ) 0.0169972
106 ||2358 EEIESED) il 0.0859001 ( T#¥ ) 0.0347633
107 |[2359 EEEED! aedll 0.0399 ( T=T ) 0.0161473
108  {|2360 st (Torft) e | 0.0499999 ( TFY ) 0.0202347
109 2361 REIEEED) caclll] 0.16 (T#T) 0.0647511
110  |[2362 EEIESED) e Il 0.0027999 ( TFY ) 0.0011331
111 2363 ;;h)m (T oot 7w || 0.0521001 ( U= 0.0210846
112 2367 ST (YD) cacdl 0.0401001 ( T#T ) 0.0162283
113 {|2369 EEIESED) il 0.5534002 ( TFY ) 0.2239579
114 |[2370 T ( T 0.0712001 ( T=#%) 0.0288143
)
115  ||2371 EEEED! il 0.1363999 ( TFY ) 0.0552003
116 2372 st (Y) T | 0.0024999 ( TFT ) 0.0010117
117 ||2373 EEEED! e | 0.1013001 ( T#¥ ) 0.0409956
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118 2375 st (Y) e | 0.357099 ( T#T ) 0.1445164
119  |[2376 EEIREEED e | 0.0201999 ( 7Y ) 0.0081748
120  |]24 EEIREEED 4 I 0.11 (THT) 0.0445164
121 |]25 EEIREEED T I 0.0687 ( THT ) 0.0278025
122 |27 EEIREEED T I 0.0049 ( THT ) 0.001983
123 28 st (Y) aull 0.1576001 ( T#T ) 0.0637799
124 |[2812 EEIREEED e | 0.0021001 ( T=¥ ) 0.0008499
125 2814 st (Y) carcdl 0.2814988 ( T#T ) 0.1139215
126  |[2817 EEIRERED AT e 0.0674 ( THT ) 0.0272764
127 |[2818 AT (e L 0.0790001 ( TR ) 0.0319709
7o)
128  |[2819 EEIREEED =g |l 0.1208 ( THT ) 0.0488871
129  |[2820 EEIREEED =g |l 0.3131004 ( T=¥ ) 0.1267098
130 2821 st (Y) aulll 0.0828 (THY ) 0.0335087
131 |[2822 EEIRERED 4 I 0.0325999 ( 7Y ) 0.013193
132 |[2823 EEIREEED cadll 0.4102008 ( T ) 0.1660057
133 |[2824 AT () ZiE |l 0.4111003 ( T=¥ ) 0.1663699
134  |[2825 EEIRERED Tt wfew || 0.0692999 (THT) 0.0280453
135  ||2826 AT (e LT 0.2999992 ( T ) 0.1214083
)
136  ||2828 AT (e LD 0.5199997 (T ) 0.2104411
7o)
137 |]29 REINCRED) cgdl 0.0095 ( T ) 0.0038446
138 3 AT (TTAEAT) ([Tt Ffew 0.769 ( T=T) 0.31121
139 |30 REINCRED) Tt wfw || 0.1680999 ( THY ) 0.0680291
140 3097 REIEEED) carcll 0.2235 (T 0.0904492
141 |31 EEIREEED cgdl 0.1329 (=T ) 0.0537839
142 3100 FLEHRTY (FvATean) (|27 0.4796 (THT) 0.1940915
143 3101 FEERTT (FHs=dT) |[oT2 0.1411 (T=T) 0.0571024
144 3102 FLEHRTY (FvATean) (|27 0.0482 (T*Y) 0.0195063
145  (|3103 AT (fHsTeaT) |[oTE 0.0786 (U= ) 0.031809
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146 |32 fsft (o) acdl 0.1623 (AT ) 0.0656819
147 |33 fst (are) acdl 0.0698999 ( TH ) 0.0282881
148 |34 st (re) Sl 0.1758 ( THT ) 0.0711453
149 |35 fst (are) Al 0.1312 (TH) 0.0530959
150 |4 fst () acd 0.1682 ( THT ) 0.0680696
151 |42 st (re) acdl 0.0646999 ( TH ) 0.0261837
152 |43 fsft () acdl 0.0204999 ( TH ) 0.0082962
153 |44 fsft (o) acdl 0.0119001 ( TH ) 0.0048159
154 |45 st () Al 0.0309001 ( T ) 0.0125051
155 |49 ? (g A || 0.5663013 (THR) 0.2291785
156 |5 st () acd 0.0086999 ( TH ) 0.0035208
157 |50 st () Al 0.1947 (THT) 0.078794
158 |51 fsft (o) acdl 0.4718992 ( TH ) 0.1909753
159 |85 ?ﬁmw STt HEET 1.4617 (FFAT) 1.4617

Total|  15.2759049

[®T. &. RW/Ranchi/LA/NH-143AG/3A]
79T 5, Ao

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th January, 2025

S.0. 303(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building Widening / Re-construction to Two Lane with paved Shoulder of NH-143AG from Km 37.400 (Design
chainage) to Km 85.560 (Design Chainage) Bero - Khunti Section (in Ranchi district from Km 33.25 to Km 58.05)
in the state of Jharkhand, maintenance, management and operation of NH143AG in the stretch of land from Km.
37.400 to Km. 85.560 (DLAO RANCHI) in the district of RANCHI in the state of JHARKHAND, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer,
Ranchi in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.
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Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH143AG in the stretch of land from
Km. 37.400 to Km. 85.560 (in Ranchi district from Km 33.25 to Km 58.05) (DLAO RANCHI) in the district of
RANCHI in the state of JHARKHAND

|State: JHARKHAND ||District: RANCHI |
Sl Survey/Plot Type of Land Nature of Area Area
No. Number Land (in Local Unit) (in Hectares)
L1 ] 2 | 3 L4 | 5 | 6 |
|Ta|uk: Bero |

|Vi||age: HariharpurjaamToli |

Government (GAIRMAZURUWA |[PARTI
1 1 KHAS) KADIM 0.0042 (Acre ) 0.0016997
Government (GAIRMAZURUWA |[JANGAL
2 159 KHAS) MAIHOLA 1.4012 (Acre) 0.5670579
Government (GAIRMAZURUWA |[JANGAL
3 16 KHAS) JHAARI || 0-0191001 (Acre) 0.0077297
l4  |l1685 ||Private (RAIYATI) ITAND 111 || 0.0652001 (Acre )| 0.0263861]
5 |l1807 |[Private (RAIYATI) ITAND 11 ][ 0.1392001 (Acre )| 0.0563335)
l6  |l1808 ||Private (RAIYATI) ITAND I || 0.0514 (Acre)|| 0.0208013|
7 |l1809 |[Private (RAIYATI) ITAND I || 0.0939 (Acre)| 0.0380008|
I8 |l1810 |[Private (RAIYATI) ITAND 11| 0.2292999 (Acre )| 0.0927964|
: PARTI
9 1811 Private (RAIYATI) KADIM || 05180995 (Acre ) 0.2096722
10 |1812 ||Private (RAIYATI) ITAND 11 || 0.6352002 (Acre )| 0.2570619)
11 |j1813 |[Private (RAIYATI) ITAND Il | 0.3107999 (Acre )| 0.125779|
l12 |j1815 ||Private (RAIYATI) ITAND 11| 0.0050001 (Acre )| 0.0020235|
13 |[1816 ||Private (RAIYATI) ITAND 111 || 0.9571987 (Acre )| 0.3873735)
Government (GAIRMAZURUWA |[PARTI
14 ||1817 KHAS) KADIM || 0:0292001 (Acre) 0.0118171
Government (GAIRMAZURUWA |[JANGAL
15 |j1819 KHAS) JHAARI || 0-0636999 (Acre) 0.025779
l16  |[1823 |[Private (RAIYATI) ITAND 11 ][ 0.7157993 (Acre )| 0.2896803)|
17 |[1824 ||Private (RAIYATI) ITAND Il || 0.1365 (Acre)| 0.0552408|
18 |[1825 ||Private (RAIYATI) ITAND 11 || 0.4034995 (Acre )| 0.1632942)
[19  |[1826 |[Private (RAIYATI) looN 1 ][ 0.4400011 (Acre )| 0.1780656|
20 |[1827 ||Private (RAIYATI) [boN 11 |[ 0.4605005 (Acre )| 0.1863618)|
21 |1829 ||Private (RAIYATI) IpoN 11 ]| 0.0027001 (Acre )| 0.0010927|
22 |j1842 Private (RAIYATI) KIAARATL' A || 0:1500001 (Acre) 0.0607042
23 1858 Private (RAIYATI) A 0.0121 (Acre) 0.0048968
24 |l1861 ||Private (RAIYATI) ITAND I |[ 0.1130001 (Acre )| 0.0457305|
[25  |[1862 ||Private (RAIYATI) [bonti || 0.11 (Acre )| 0.0445164|
26 1863 ii",&r)”me“t (GAIRMAZURWA llo A asTA || 0.3506003 (Acre ) 0.1418859
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27 ||1864 |[Private (RAIYATI) ITAND Il ][ 0.1873999 (Acre )| 0.0758397|
28 |j1870 ||Private (RAIYATI) ITAND Il ][ 0.2439001 (Acre )| 0.098705|
29 |l1871 |[Private (RAIYATI) IDonn || 0.2618 (Acre))| 0.105949)|
30 |j1872 |[Private (RAIYATI) IDON 111 || 05046004 (Acre )| 0.2042088)|
31 |[1873 ||Private (RAIYATI) [DON 111 ][ 0.1386999 (Acre )| 0.0561311]
32 |[1874 |[Private (RAIYATI) IDoN1I || 0.0599 (Acre))| 0.0242412)
133 |[1876 |[Private (RAIYATI) IDoN1I || 0.2316 (Acre))| 0.0937272
134 |j1877 ||Private (RAIYATI) IDONI || 0.2265 (Acre)| 0.0916633|
35 |l1878 |[Private (RAIYATI) IDON 111 || 0.2341001 (Acre )| 0.094739)|
136 |[1879 |[Private (RAIYATI) IDON 11 || 0.2112001 (Acre )| 0.0854715|
137 |j1880 ||Private (RAIYATI) IDON I ][ 0.2551011 (Acre)| 0.1032376|
38 |j1801 EOH‘f:rS’;me“t (GAIRMAZURUWA f\'/?:'f_"g"l_ A 0.1181 (Acre ) 0.0477944
39 |[[19 ||Private (RAIYATI) lIbont || 0.0903 (Acre)|| 0.0365439)|
l40 {1909 |[Private (RAIYATI) lDoN 1 ][ 0.0096999 (Acre )| 0.0039255|
l4a1  |l1910 |[Private (RAIYATI) IDON 11 || 0.4183008 (Acre )| 0.1692837]
l42  |l1912 ||Private (RAIYATI) lIboNti || 0.3715 (Acre)|| 0.150344|
43 |[1013 ||Private (RAIYATI) Ioonti || 0.0039 (Acre)|| 0.0015783)
l44 1915 |[Private (RAIYATI) ITAND Il | 0.8126007 (Acre )| 0.3288547]
las  ||1916 ||Private (RAIYATI) IboNti || 0.1941 (Acre)|| 0.0785512)
la6  |[1918 |[Private (RAIYATI) IooNnit || 0.0095 (Acre)| 0.0038446|
l47  |[1920 |[Private (RAIYATI) ITAND I || 0.0036 (Acre))|| 0.0014569)
48 |1938 E&‘fgmem (GAIRMAZURUWAPART! || 0.0895009 (Acre) 0.0362606
49 |l1959 i&"&r)”me“t (GAIRMAZURWA * ||p A ASTA 0.071 (Acre ) 0.0287333
50 |2 EOH‘f:g;me“t (GAIRMAZURUWA EAAF;TL'I 0.4100007 (Acre ) 0.1659247
51 |20 ||Private (RAIYATI) lpon 1 || 0.1415001 (Acre)|| 0.0572643)
52 |o1 |[Private (RAIYATI) lIpon 1 | 0.0122001 (Acre)|| 0.0049373)
53 |[2167 Private (RAIYATI) iy 0.0042 (Acre ) 0.0016997
54 |2168 ||Private (RAIYATI) ITAND 11 || 0.2507002 (Acre )| 0.1014569|
55 |[2169 |[Private (RAIYATI) ITAND Il || 0.0465 (Acre)| 0.0188183|
56 |[2171 ||Private (RAIYATI) ITAND 11| 0.7530002 (Acre )| 0.3047349)|
57 2172 igv&g”me”t (GAIRMAZURWA llp A asTA || 0.2171001 (Acre) 0.0878592
58 |[2173 EOH‘f:g;me“t (GAIRMAZURUWA E;RD-II-II\/I 0.1257 (Acre ) 0.0508701
59 |l2174 ||Private (RAIYATI) ITAND I || 0.2578 (Acre))| 0.1043302)
60 |[2175 EOH‘fg;me“t (GAIRMAZURUWA IF;AA'ET”'\A 0.0554001 (Acre ) 0.0224201
l61  ||2176 ||Private (RAIYATI) [tanD i || 0.0713 (Acre)|| 0.0288547|
l62  ||2179 ||Private (RAIYATI) [TAND 111 || 0.0954001 (Acre )| 0.0386079)|
l63  ||2180 ||Private (RAIYATI) ITAND I |[ 0.2259001 (Acre )| 0.0914205|
l6a ||2181 ||Private (RAIYATI) [TAND 11 |[ 0.2573003 (Acre )| 0.1041279)|
l6s  ||2182 ||Private (RAIYATI) ITaND I || 0.1312 (Acre)|| 0.0530959)|
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66  |[2184 Private (RAIYATI) KADIM || 0-1094001 (Acre) 0.0442736
l67  |[2185 |[Private (RAIYATI) ITAND 11 | 0.6705009 (Acre )| 0.2713476|
les  |[2188 |[Private (RAIYATI) ITAND Il ][ 0.1422999 (Acre )| 0.057588]
69  |[2195 i&"&r)”mem (GAIRMAZURWA * ||p A ASTA 0.1257 (Acre ) 0.0508701
70 |[2202 ||Private (RAIYATI) Ipon1 | 0.0721001 (Acre)|| 0.0291785)
71 |[2203 |[Private (RAIYATI) IboNT ][ 0.3655004 (Acre))| 0.1479158|
[72  ||2204 ||Private (RAIYATI) [DON 11 ][ 0.0659999 (Acre )| 0.0267098|
73 |[2205 ||Private (RAIYATI) IDON 11 || 0.2263999 (Acre )| 0.0916228)
74  |[2206 |[Private (RAIYATI) ITAND I || 0.0811 (Acre))| 0.012586|
75 |[2209 ||Private (RAIYATI) ITAND Il ][ 0.0201999 (Acre )| 0.0081748|
76 |l2211 ||Private (RAIYATI) ITAND 11 || 0.6217011 (Acre)|| 0.2515985)
77 |[2212 |[Private (RAIYATI) IDoN I || 0.0249 (Acre)|| 0.0100769)
78 |[2214 ||Private (RAIYATI) ITAND 111 ][ 0.0148999 (Acre )| 0.0060299)|
79 |[2216 |[Private (RAIYATI) IooNnit || 0.0867 (Acre)| 0.035087|
80 |[2236 |[Private (RAIYATI) ITAND Il | 05572006 (Acre )| 0.2254958)
81 |l225 ioH‘fgme“t (CAIRMAZURUWA f\'/m?ﬁl-_ Al 28225 (Acre) 1.14225
82 |j225 ﬁoH‘f:g;me“t (GAIRMAZURUWA f\'AAA\'J?_'gLL A || 05423005 (Acre) 0.2194658
83 |[2271 ||Private (RAIYATI) ITAND Il ][ 0.2263999 (Acre )| 0.0916228|
[84  |[2274 ||Private (RAIYATI) lDoN 11 || 0.0018001 (Acre )| 0.0007285)
l8s  |[2275 |[Private (RAIYATI) Ipont || 0.1816 (Acre))|| 0.0734925)
l86  ||2276 ||Private (RAIYATI) [boN 11 |[ 0.2453001 (Acre )| 0.0992716|
87 |[2277 ||Private (RAIYATI) lpon 1 || 0.0600001 (Acre)|| 0.0242817]
lss  |[2278 |[Private (RAIYATI) IDoN 11 |] 0.0600001 (Acre )| 0.0242817
89 ||2279 ||Private (RAIYATI) [bon 1 |[ 0.1127001 (Acre)|| 0.0456091|
90  |[2280 |[Private (RAIYATI) lboN 11 ][ 0.0293001 (Acre)| 0.0118576|
o1 |[2282 |[Private (RAIYATI) ITAND 11 ][ 0.0175001 (Acre )| 0.0070822)
92 |l2288 ﬁOH"Aeg;me“t (GAIRMAZURUWA || 0-1323001 (Acre) 0.0535411
93 |[23 |[Private (RAIYATI) IboN1t || 0.2098 (Acre))| 0.0849049)|
l94  |[2305 |[Private (RAIYATI) ITAND Il || 0.0556 (Acre)| 0.022501]
los  ||2306 ||Private (RAIYATI) [boN 1 ][ 0.1098999 (Acre )| 0.0444759)|
l96  |[2307 ||Private (RAIYATI) IDoNT ]| 03114992 (Acre))| 0.1260623)|
97 |[2308 |[Private (RAIYATI) ITAND 1IN || 0.2032 (Acre)| 0.0822339)
98 |]2311 ﬁg"&r)”me”t (GAIRMAZURWA | A ASTA 0.1921 (Acre ) 0.0777418
9 |]2312 ﬁz"&r)”me”t (GAIRMAZURWA - llo A asTA || 0.0872999 (Acre) 0.0353298
[100 |[2313 ||Private (RAIYATI) [DoN 11 |[ 0.2430999 (Acre )| 0.0983812)
101 |[2314 ||Private (RAIYATI) IboNnt || 0.2291 (Acre)|| 0.0927155|
102 |[2353 ||Private (RAIYATI) ITAND I || 0.034 (Acre)|| 0.0137596|
[103 |[2355 ||Private (RAIYATI) |[TAND 111 | 0.3031003 (Acre )| 0.1226629)|
[104 ||2356 ||Private (RAIYATI) [DoN 11 |[ 0.4967995 (Acre )| 0.2010522)|
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105  |[2357 |[Private (RAIYATI) ITAND Il ][ 0.0420001 (Acre )| 0.0169972|
106 ||2358 ||Private (RAIYATI) [DON 11 |[ 0.0859001 (Acre )| 0.0347633|
[107 |[2359 |[Private (RAIYATI) IDoN1I || 0.0399 (Acre))| 0.0161473|
108  |[2360 |[Private (RAIYATI) ITAND1 || 0.0499999 (Acre )|| 0.0202347|
209 |[2361 ||Private (RAIYATI) [TAND 11 || 0.16 (Acre )|| 0.0647511]
[110 |[2362 |[Private (RAIYATI) ITAND 11 ][ 0.0027999 (Acre )| 0.0011331]
111 |[2363 EOH‘f:rS’;mem (GAIRMAZURUWA Eﬁ?IIH AR || 00521001 (Acre) 0.0210846
112 |[2367 ||Private (RAIYATI) ITAND 11 || 0.0401001 (Acre )| 0.0162283)
[113  |[2369 |[Private (RAIYATI) IDON 111 || 05534002 (Acre )| 0.2239579)|
114 ||2370 i&"l\‘jlr)”me“t (GAIRMAZURWA llo AASTA || 0.0712001 (Acre) 0.0288143
115 2371 ||Private (RAIYATI) ITAND 11 || 0.1363999 (Acre )| 0.0552003)
116 |[2372 |[Private (RAIYATI) ITAND 1 || 0.0024999 (Acre )| 0.0010117|
[117 |[2373 ||Private (RAIYATI) [TAND 1 ][ 0.1013001 (Acre )| 0.0409956|
118 |[2375 ||Private (RAIYATI) ITAND1 || 0.357099 (Acre)|| 0.1445164|
119 |[2376 |[Private (RAIYATI) ITAND 1 || 0.0201999 (Acre )| 0.0081748]
120 |[24 ||Private (RAIYATI) loonn || 0.11 (Acre)|| 0.0445164]
121 |[25 ||Private (RAIYATI) loonn || 0.0687 (Acre)|| 0.0278025)
122 |7 |[Private (RAIYATI) [DoNT [ 0.0049 (Acre)]| 0.001983)
123 |[28 ||Private (RAIYATI) IDON 11 ][ 0.1576001 (Acre)| 0.0637799)
124 |[2812 ||Private (RAIYATI) ITAND 1 || 0.0021001 (Acre)|| 0.0008499)
125 |[2814 |[Private (RAIYATI) ITAND Il | 0.2814988 (Acre )| 0.1139215)
126 ||2817 Private (RAIYATI) iy 0.0674 (Acre ) 0.0272764
[127  |[2818 |[Government (ZILA PARISHAD) |[SADAK || 0.0790001 (Acre )| 0.0319709)
128  |[2819 |[Private (RAIYATI) ITAND I || 0.1208 (Acre))|| 0.0488871]
129 |[2820 ||Private (RAIYATI) ITAND Il ][ 0.3131004 (Acre )| 0.1267098|
[130  |[2821 |[Private (RAIYATI) lIponti || 0.0828 (Acre))|| 0.0335087]
[131  |[2822 |[Private (RAIYATI) IDON 11 || 0.0325999 (Acre )| 0.013193]
132 |[2823 ||Private (RAIYATI) IDON 11 ][ 0.4102008 (Acre )| 0.1660057|
[133  |[2824 |[Private (RAIYATI) ITAND 11 ][ 0.4111003 (Acre))| 0.1663699)|
134 |[2825 Private (RAIYATI) iAAIETnl\A 0.0692999 (Acre ) 0.0280453
135 ||2826 ig"&g”mem (GAIRMAZURWA llo A ASTA || 0.2999992 (Acre ) 0.1214083
136 |[2828 |[Government (ZILA PARISHAD) |[SADAK || 0.5199997 (Acre )| 0.2104411]
137 |29 ||Private (RAIYATI) Ibont || 0.0095 (Acre)|| 0.0038446|
138 |3 Government (GAIRMAZURWA ) EAAFE)-II—II\/I 0.769 (Acre) 0.31121
139 ||30 Private (RAIYATI) lF;AA'ET”'\A 0.1680999 (Acre ) 0.0680291
240 ||3097 ||Private (RAIYATI) ITAND I || 0.2235 (Acre))|| 0.0904492)
141 |[[31 ||Private (RAIYATI) IboNt || 0.1329 (Acre)|| 0.0537839)|
[142  |[3100 ||Government (GAIRMAZURWA ) [TAND || 0.4796 (Acre )| 0.1940915|
143 |[3101 ||Government (GAIRMAZURWA ) [TAND || 0.1411 (Acre )| 0.0571024|
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[144 |[3102 ||[Government (GAIRMAZURWA ) |[TAND || 0.0482 (Acre))| 0.0195063]
|145  |[3103 ||Government (GAIRMAZURWA ) [TAND || 0.0786 (Acre))|| 0.031809)|
146 |[32 |[Private (RAIYATI) Iponn || 0.1623 (Acre))| 0.0656819)|
147 |[33 |[Private (RAIYATI) IDON 11 || 0.0698999 (Acre )| 0.0282881]
148 |34 ||Private (RAIYATI) IDoNIl || 0.1758 (Acre)|| 0.0711453]
[149 |[35 |[Private (RAIYATI) Iponn || 0.1312 (Acre))| 0.0530959)|
150 |4 |[Private (RAIYATI) IDoNT || 0.1682 (Acre))| 0.0680696|
151 ||42 ||Private (RAIYATI) IDON 11 ][ 0.0646999 (Acre )| 0.0261837|
152 |[43 |[Private (RAIYATI) IDON 11 || 0.0204999 (Acre )| 0.0082962)
153 |44 |[Private (RAIYATI) IDON 11 || 0.0119001 (Acre )| 0.0048159)|
154 ||45 ||Private (RAIYATI) IDON 11 ][ 0.0309001 (Acre )| 0.0125051]
155 |l49 E&‘ﬁgmem (GAIRMAZURUWA i'fg”'w 0.5663013 (Acre ) 0.2291785
l156 |5 ||Private (RAIYATI) [boNT ][ 0.0086999 (Acre)| 0.0035208)|
l157  ||s0 ||Private (RAIYATI) loonn || 0.1947 (Acre)|| 0.078794|
l158 |[51 |[Private (RAIYATI) IDon 1 | 0.4718992 (Acre)|| 0.1909753)
159 |l85 ﬁ&‘fggmem (GAIRMAZARUWA ﬁ:‘ggl‘_ Al 14617 (Hectare) 1.4617
| Total| 15.2759049)|
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